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Firms charged with misuse of steel 
quota 

1159. SHRI JYOTIRMOY DOSU: Will 
the Minister of STEEL AND MINES 
be pleased to state: 

(a) the State-wise names and des-
-cripUon of firms against wbum there 
are charges of misuse of steel quota; 

(b) the specific charges against each; 

(c) what action, If any, has been 01 
is being taken against the ftrms con-
cerned; and 

(d) whether any of t11ese firms have 
been black-listed, and If not, the rea-
.sons. therefor? 

THE; DEPUTY MINISTF.:R IN THE 
MINISTRY OF STEEL AND MINES 
(SHRI SUBODH HANSDA). (a) to 
(d). Full particulars are being collecl-
ed and will be laid :m the table of the 
House, 

British teehnical assIstaDce for develop. 
IIIeIlt of indian Coal 2Dd Copper MiD-

lag Industries 

660. SHRI M. S. SANJEEVI HAO: 
Will the Minister of STEEL AND 
MINES be pleased to stllte: 

(a) whether Government preJpose to 
request the British authorities fClI 
technical assistance for the modernisa-
·Uon, rehabili tation and development ot 
the Indian Coal and Copper mining 
industril'S; and 

(b) If so, the nature ot assistance 
sought and the !'teps tnken in the 
-matter? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF STEEL AND MINES 
(SHRI SUBODH HANSDA): (a) and 
(b). In so far a copper mining in-

dustry is conc~rncd, no such rcc>ucst is 
proposed to be made. 

In respect Clf coal milling industrY 
preliminary hlks were held in Octo~ 
ber, 1973, in the United Kingdom by a 
-team led by Secretary, Department ot 

Mines, during which pOS>ibilitiel' or 
obtaining British assistallc~ tor the 
training of OUT' personnel, SLllJpl.v ot 
mining machinery etc., were dicussed. 

PurchaSe of miniDC equipment frolR 
U.S.S.R. 

661. SHRI M. S. SANJEEVI HAO: 
SHRI SHIV KUMAR SHASTRI: 

Will the Minister of STEEL AND 
MINES be pleased to s:ate: 

<a) whether Government propose to 
purchase mlnin, equipment, Inc:~'dinl 

smelters, from U.SS.R.; and 

(b) If so, the main features ot the 
proposal? 

THE DEPUTY MINISTER IN THB 
MINISTRY OF STEEL AND MINES 
(.gHRI SUBODH HANSDA.: (8) 'lies 
Sir. 

(b) Certain items ot ('quipment for 
open cast mines of coal Mines Autho-
rity, such as draglines, shoH'is, drills" 
etc, are proposed to be imported under 
the Indo-U.S S R. Trade Plan. Sun1-
larly, Bharat Aluminium CompaQ 
Limited, have enl.;r(>o:J LltO an agree-
ment with the U.S.S.R. for supply of 
a portion of equip:n~nt and material 
for the Korba Smcl!er nnd Febrll!alioD 
Plant under the Credit Agreement 
between the Governments of India 
and U.S.SR. 

Reported Base of !\flzo Rebels ID 
Burma 

662. SHRI NAWAL KISHORB 
SHARMA: Will the Minister of F,x-
TERNAL AFFAIRS be pleased to state! 

(a) whether the attention of Govern-
ment has been drawn towards a nl'wlt-
item D)lpE'uring in the I:lindustan Times 
dated the 6th October, 1973 undl'r the 
caption 'Mizo Rebel Base in Burma" 

(b) whether Governmer.t of Dorma 
have been requested to uproot the bue 
of the rebe:s from there; and 

(c) if so, the reaction of Goyernmeftt 
of Burma thereto? 




